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(b) Does not arise in view of (a)
above.

Damage of Air India Boeing 747

#126. SHRI R. GLANDU RAO
Will the Minister of CIVIL AVIA.
TION be pleased to smte:

(a) whether two Awr India Boeing
747s were damaged i~ the hangars
recently :

(b) if so. the reasons theretor and
the ‘loss suffered in cach case: and

(c) the steps tahen 1o preven, <imi-
lar accidents in futuio?

THE MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIiA-
TION (SHRI HARMOHAN DHA-
WANY. (a) Yes. Sir. Air-'ndia a'r-
craft VT-EPW suffered minor  dam-
age on 2-2-1991 and 5--199] -vhile
aircraft VT-EPE suffer=] minor da-
mage on 5-2-199].

{b) and (c) These occurred due to
inadvertent lack of judgement Tack of
communication among  concerned
staff. Air-India has taken adeguate
steps to avoid recurrence. The losses
are:—

1. VT-EPW

Ist incident @ R~. 3.316 -
2nd incident : Rs. 18,897 -
2. VT-EPE Ry, 75,493 -

Retrenchment of Employees in Coal
Companies

#*127. SHRI INDRAJIT GUPTA:

SHRI SURYA NARAYAN
SINGH:

Will the Minister of ENERGY he
plkeased to state:

(a) whether it is a faci that the
World Bank has advised retrenchment
of 50.000 employecs ia public sector
coal companies:

(b) if so. whether this demand is
connected with any loan to be taken
from the World Bank: and

{c) the details thereof and Govern-
ment’s reaction thereto?
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THE MINISTER OF ENERGY
(SHR1 KALYAN 3INGH KALVYY
{ta) to (¢) Following on-going coal
projects are under implementation
with World Bank assistance:-

Capacity Loan

amount

(m.t.p.a.y  (USS

million)

1. Block-1l OCP 2.5 57.7
2. Dudhichua . 5.0 109.00
3. Gevra . 10.0 65.2
4. Sonepur Bazari 3.0 [14.8

A three member World Bank team
was in India during Junuary-[ebru-
arv. 1991 for review of the prozress
of on-going projects. This team dur-
ing their meetings (in Coal India Lul.
and Department of Toal) had  dis-
cussed various issues refated to coal
projects.  One of (he poats discussed
was the ways and mcans to improse
financial performance of Coal Sector.
During discussions tiie medalities of
redeployment of surplus workers from
mines that are closed dowwn dve 1o
exhaustion of reserves and reduction
in unproductive  manpower  with a
view to improving ouiput per man-
<hift were also discuseed.

These points were discussed gene-
rally and neither anv  figure about
excess number of worker< was men-
tioned nor this was poaced ac condi-
tiopality to any loan southt from the
World Bank. The Worid Bank hac
not written to  Department of Coal
anvthing about this matter.

[Translation)
Privatisation of the Vavudoot Service

*128. SHRT HARSH VARDHAN.

SHRI1 BANWARILAL
PURORI!I:

Will the Minister of CIVIL AVIA-
TION be pleased to state:

(a) whether the Government
pose to privatise the
service:

pro-
Vayudont air

(b) if so, the details thereof: and



17 Written Answers

(c) the stcps being taken by the
Government to tackle the financial
crists Taced by the Vayudool?

IHE MINISTER OF STATE IN
THE MINISTRY OF CIVIL AVIA-
TION (SHRI HARMO!IAN DHA-
WAN): (a) to (¢) Gosernment is con-
sydering various opiions 1eganing the
future set up of Vayudoot Limited
No final deciston has yot been taken
in this matter.

| Lnglish]

Indian  Petro-
Corpuration Ltd.

Safety Measures in
chemicals

129 SHRI RAM NAIK., Will the
Minister o PETROLEUM  AND
CHEMICALS be picasad 1o reler to
the news-item captioned “Gallantary
awards tor CISF inzn wooted ™ ap-
pearmng i the “Indan Express” (Bom-
bay Edition) dated Novewnber 10.
1990 and state:

ta) whether the Government  are
cosidering  enhancement  of  eticd
amount given to CISF personne! so
ds to make it cquivalent to the relief
bemg given to the cmplovees of the
Indian  Petrochemicals  Corpoiation
Limited;

(br if <o. the decwsion taken i the
inatter and the time-bound prograni-
me drawn up for the impiemdntation
ot the decision:

(¢) whether satety medsures  weie
taken and medical help provided by
the IPCL. and

(d) 1l not. the action taken propos-
ed by the Government in this regard!

'HE MINISTER OF [PLEIRO-
LEUM AND CHEMICALS AND
MINISTER OF PARLIAMEN]T ARY
AFFAIRS (SHR1 SATYA PRAKASH
MALAVIYA): (a) and (b) IPCL has
already announced cx-gratia payment
of Rs. | lakh to the next oi km of
all those including CISF personnel.
who died in the Negothane accident
and Rs. 50,000 to cach injuied person.
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(¢) and (d) Immed.ate medical at-
tention was given to all those affected
in the accident. One CISF cuiployee
1s still undergoing ‘reatinent in Bom-
bay. The medical treatment expen-
ses are being met oy 1PCL Action 1
already in hand to sirengthen  the
safety measures.

Shortage of Petrolean  Products in

Karnataha
“130.  SHRI JANARDHANA
POOJARY - Wil the Minister ot

PETROLEUM AND CHEMICALS
bu picased to state:

(¢} whether there v a shortage of
petioleum products it Marnataka:

tb) 1l so. the reasons theraior: and

(0) the measures taken o case the
situation?

fHE MINISTER OF  PEIRO-
LEUM AND CHEMICALS AND
MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI SATY A PRAKASH
MALAVIYA):  {a) The availability
position of petroleunt  products  in
Karnataka is comtfortable. However,
reports have been received — about
some shortage of High Speed Diesel.

{by and (¢) HSD supplies to retail
outlets throughout the country  are
presently bemng maintained at  the
saime level as in the  corresponding
period of the previous year, This res-
triction on HSD releases has resulted
in some shortages 1w different parts
of the country, including Karnataka.
The position 1s being monitored clo-
sely 1o ensure. to the extent possible,
adequate  availabilitn of petroleum
praducts throughout the country,

Setting up of Super Thermal Power
Station at Hospet i Karnataka

=131, SHR1 H. C. SRIKANTA-
JAH: Will the Minister of EN-
ERGY be pleased to state:

ta) whether there is auy proposal
to et up a  Super Thermal Power
Plant at Hospet in Kaimataka: -



